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Government of India

Form GST REG-06
 [See Rule 10(1)]

 
Registration Certificate

 
             Registration Number :33AAPCS9197N1Z9

 

 

 
This is a system generated digitally signed Registration Certificate issued based on the deemed approval of the application for

registration

  1. Legal Name ST PETER AND PAUL SEAFOOD EXPORTS PRIVATE

  2.  Trade Name, if any ST. PETER & PAUL SEA FOOD EXPORTS PRIVATE

  3.  Constitution of Business Private Limited Company

  4.  Address of Principal Place of
Business

No.11-A, Kasimedu, New Thiruvalluvar Nagar, Royapuram,
Chennai, Tamil Nadu, 600013

  5.  Date of Liability 01/07/2017

  6.  Period of Validity From 01/07/2017 To NA

  7.  Type of Registration Regular

  8. Particulars of Approving Authority

Signature

 Name

 Designation

 Jurisdictional Office

 9. Date of issue of Certificate 20/09/2017

Note: The registration certificate is required to be prominently displayed at all places of business in the State.
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Annexure A

 

 

 
            Details of Additional Places of Business

 
              Total Number of Additional Places of Business in the State              2

 

  GSTIN 33AAPCS9197N1Z9

 Legal Name ST PETER AND PAUL SEAFOOD EXPORTS PRIVATE LIMITED

 Trade Name, if any ST. PETER & PAUL SEA FOOD EXPORTS PRIVATE LIMITED

Sr. No.   Address

  1 No.90, Periyapalayam Main Road, Kanigaipair Village, Tiruvallur, Tamil Nadu, 601102

  2 No.61/30, Royes Tower, Kasi Garden 2nd Street, Royapuram, Chennai, Tamil Nadu, 600013
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Annexure B

 

 

 
           Details of  Managing / Whole-time Directors and Key Managerial Persons

 

  GSTIN 33AAPCS9197N1Z9

 Legal Name ST PETER AND PAUL SEAFOOD EXPORTS PRIVATE LIMITED

 Trade Name, if any ST. PETER & PAUL SEA FOOD EXPORTS PRIVATE LIMITED

  1 Name                                         JOSEPH JEGAN MORRAIS

Designation/Status                     MANAGING DIRECTOR

Resident of State                        Tamil Nadu

  2 Name                                         MURAIES  MOHAN

Designation/Status                     DIRECTOR

Resident of State                        Tamil Nadu
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Registration Number Licence Fee

     Licence is hereby granted / renewed to Mr. M JOSEPH  JAGAN valid only for the premises detailed below for

use as a factory employing  not more than 250 workers on any one day during the year and using installed horse

power inclusive of mobile equipment  not exceeding 2000 horse power subject to the provisions of the Factories

Act, 1948 and the Rules made thereunder.

Name of the factory : ST. PETER  PAUL SEA FOOD EXPORTS PVT. LTD

Description of Licensed Premises

     The licensed premises shown on Plan No. - dated - are situated in  Door No. / Plot No.: 90, PERIYAPALAYAM

ROAD , KANIGAIPAIR VILLAGE, Uthukkotai Taluk, Thiruvallur District - 601102.

TVR08603: :

Date : 30/10/2021

240,000/-

     This licence shall remain in force till the 31st day of December 2022 unless such licence is cancelled before

that date under rule 109.

Joint Director of Industrial Safety and Health, Thiruvottiyur

This License renewal is auto Generated through Portal. Hence no signature required.

Renewals

Date of
Renewal

Date of
Expiry

Fee for
Renewal

Signature of
Joint DirectorSl.No.

30/10/2021 31/12/2023240,000/-1

Amendments

Sl.No. Amended to
Install horse power

Amended to
Employ maximum number

of workers
Additional fee Signature of

Joint Director

1.

2.

Transfers

Sl.No. Name of the person
to whom transfered Name of the factory Signature of

Joint Director

1.

2.
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